
IN THE NATIONAL GREEN TRIBUNAL, PRINCIPAL BENCH 
NEW DELHI 

O.A. NO.606/2018 
IN THE MATTER OF:- 

COMPLIANCE OF MUNICIPAL SOLID WASTE MANAGEMENT 
RULES, 2016 AND OTHER ENVIRONMENTAL ISSUES          

INDEX 

SL. NO. PARTICULARS PAGES 

1. ACTION TAKEN REPORT BY WAY OF 
AFFIDAVIT ON BEHALF OF THE STATE OF 
JHARKHAND IN COMPLIANCE OF ORDER 
DATED 22.09.2025 AND 21.04.2026 THIS 
HON’BLE TRIBUNAL 

1-2

2. ANNEXURE-R-1 

A true copy of the status report of State of Jharkhand 

3-78

PAPER BOOK 

(KUMAR ANURAG SINGH) 
ADVOCATES FOR STATE OF JHARKHAND 

11-B, LGF, JANGPURA-B,
MATHURA ROAD, 

NEW DELHI-110024 
MOB-9999234432 

MAIL ID:OFFICE@KUMARANURAGSINGH.COM 
PLACE:NEW DELHI 
DATE:29.05.2026 

1605



c.s:;; 
N 
C) 
c:--.J 

>-. 
<C. 
:E: : .
c::> ...

c-,.,1 ...
Cl . . 
� 

etc 

'. F�CAi .......... eRt::t;;�ii�1.,:.ll - -
i • ·' '= � 

i 

BEFORE THE NATIONAL GREEN i ..,,,m,wu</1/W., 
� : 

"'\ 
; .- I 

0 { PRINCIPAL BENCH, NEW DELHI \ ·� ·

ORIGINAL APPLICATION NO. 606 OF 2018 
l I 
'• . ' �---_...,...._,.,_,,.,._, _ _,��-�--1 IN THE MATTER OF: 

COMPLIANCE OF MUNICIPAL SOLID WASTE MANAGEMENT RULES, 
2016 AND OTHER ENVIRONMENTAL ISSUES 

ACTION TAKEN REPORT BY WAY OF AFFIDAVIT ON BEHALF OF 
THE STATE OF JHARKHAND IN COMPLIANCE OF ORDER DATED 
22.09.2025 AND 21.04.2026 OF THIS HON'BLE TRIBUNAL:-
!, Zvl-�lKA� A Li , aged about >Z years,
S/o MPslvt��'.P\'doM,R!o al�& /4tl� �J! do hereby
solemnly affirm and state as follows: 

I. 

2. 

That I am currently working as /1.J./r'fior,,,.,f l.e,.,.,1-,,fJ' Vb I" HJ) That I am
conversant with the facts and circumstances of the matter as per the records 
and that I have been duly authorized to swear this action taken report behalf 
of the State of Jharkhand and as such I am competent to swear and affirm 
this Affidavit. 
That the present affidavit is being filed along with a detailed status report, in
compliance with the orders dated 22.09.2025 and 21.04.2026 passed by this 

'ble Tribunal concerning State of Jharkhand. 

V 
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A true copy of the status report of State of Jharkhand

is herein annexed and marked as ANNEXURE R-1.
3. I state that the state ments of facts mentioned therein are all true and correct

to my knowledge and nothing material has been concealed therefrom, and no

part of it is false. 

4· That, the Annexures annexed with this Affidavit are true and correct

translated/typed copies of their respective original. 

VERIFICATION 

� I, the deponent above named do hereby verify that the averments made in

c, paragraphs 1 to 4 of this affidavit are true and correct to the best of my 

knowledge and belief, no part of it is false and nothing material has been 

concealed therefrom. 
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